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the steps taken by them in this 
Tegard. 

(C) Pancnayati Raj is a state sub-
ject and State legislations provide for 
resource ~m)bi1i&ation by Panchayati 
Raj bodies. These legislations pro-

-vide for taxation on a variety of items 
like hotlse property, vehicles, lighting, 
water supply, markets and fairs, etc. 
In addition, different state Goverm-
ments provide for transfer of resour-
ces to these bodies in v.a:rying man-
ners. Since the measures taken by 
State Governments ere relatable to 
conditions (including their OWn re-
sources position) obtainring in their 
States, it is difficult to list the gaps in 
their eff'Jrts with precision. The com-
nlunication under reference therefore 
urges State Governments to review 
the "adequacy of ;the presenlt resour-
ces of Panchayati Raj institutions" 
and identify appropriate measures 
"fOr improving their financial 
viability." 

Rhinoceros in Karziranga Sanctuary 

3316. SHRI R. R. BHOLE: Will the 
Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether it is a 'fact that the 
population of Rhinoceros has increas-
ed considerably in Kaziranga Wild 
Life Sanctuary; 

(b) whether Government are satis-
· fled that the sanctuary is quite sum-
· cient to accommodate them; 

I 

(C) the number of Rhinoceros in 
-that Sanctuary at present; 

(d) whether there is any proposal 
to shift S'Jme of the rhinoceros from 
Kaziranlga Sanctuary ...to their new 

· habitate in other States; 

(e) if so, the details thereof; and 

(f) the number of persons pro-
· secuted for hunting and trapping the 
protected species of wild life in the 
counrtry during the last two years? 

THE MINISTER OF STATE IN, 
THE MINISTRIES OF AGRICULTURE 
_AND RURAL DEVELOPMENT (SHRI 

R. V. SWAMINATH. N): (a) and (b). 
Yes, Sir. 

(C) There are, at present, about 950 
Rhinoceros in , the Kaziranga Na-
ti'Jnal Park. 

(d) and (e). The propo&al is to 
reintroduce a few Rhinoceros in al-
ternative suitable h abifates of it:> 
former range of distribution. Initial-
ly, . Dudhwa National P~rk in Uttar 
Pr,adesh and J aldaptara and Gorumara 
Sanctuaries in West Bengal have been 
ideniified for this purpJse. This is 
considered essential for the survival 
of the ' species. 

(f) Information is being 
from the States and 
Territories. 

Scheme to Cbeck Soil Sr 

collected 
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3317. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a') whether Government have in-
troduced any scheme to check soil 
erosion in different states; 

(b) if so, the name of the States 
where such scheme has been intro-
duced so far; 

(C) whether Government are aware 
of the large scale damla'ge caused to 
surface land of OriSsa every year due 
to soil erosion; 

(d) if so, the steps takeiIl' or pro-
posed to be taken by Government to 
check soil erosion in that State; and 

(c) the details thereof? 

THE MINLSTER OF STATE IN 
THE MYNISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT 
(SHRI R. V. SWAMINATHAN)I: (a) 
and (b). Yes Madam. The problem 
of widespread s'oil eI"Jsion and latnd 
degradation had received attention of 
the Government since First Five Year 
Plan. Over the successive PIa illS the 
programmes have got diversified and 




